10.10.2017 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

10.10.2017

SUPPLEMENTARY LIST

COURT NO. 29

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE ASHUTOSH KUMAR

FOR PRONOUNCEMENT OF JUDGMENTS
AT 2:15 P.M

1. CRL.A. 977/2015 JAGBIR SINGH P.VINAY KUMAR
VS. CENTRAL BUREAU OF B.K. MISHRA
INVESTIGATION RAJDIPA BEHURA

KRITI HANDA
VIGNARAJ PASAYAT

2. W.P. (CRL.) 1132/2017 RAHUL SARAF DR. A.M. SINGHVI
CRL.M.A. 6387/2017 VS UOI & ANR SIDHARTH LUTHRA
ANISH DAYAL, S.K. SINGHI
CHAYAN SARKAR
KARAN BINDRA
ARJIT PRATAP SINGH
RUPAM SHARMA
JAIDEEP MAHESHWARI
RITUL TANDON, ANUPAM
DEV P. BHARDWAJ, CGSC
SATYA PRAKASH SINGH
ANOOP YADAV
KHEM SINGH (OFFICER) FOR R-1/UOI

NIKHIL GOEL
ASHUTOSH GHADE

HIGH COURT OF DELHI
10 OCOTOBER, 2017 REGISTRAR (LISTING)



